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ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF ALLAHABAD BENCH OF
THE NATIONAL COMPANY LAW TRIBUNAL ON-18.09.2017
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Advocate, Abhijit Mukherjee for the petitioner. It is informed that an appeal
preferred against the impugned order dated 27" July, 2017 of this Tribunal is now
subjudice before the Hon’ble NCLAT, which is likely to come for hearing on 21*
September, 2017.

Keeping in view of this, a fresh hearing date of hearing can be fixed after the
hearing date before the Hon’ble NCLAT.

Hence, the matter be listed on 13" October, 2017.
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Dated:19.09.2017 Shri H.P. Chaturvédi, Member (Judicial)
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